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tlALLOTMENT OF ELECTION  

SYMBOLS TO CONGRESS PARTIES 
FOR BYE-ELECTIONS 

♦27. SHRI NIRANJAN VARMA : Will 
the Minister of LAW AND SOCIAL 
WELFARE be pleased to state whether 
Government propose to allot the election 
symbol of two bullocks to any of the two 
Congress Parties for the purpose of bye-
elections pending decision of the Election 
Commission in the matter ?] 

 

t[THE MINISTER OF LAW AND 
SOCIAL WELFARE (SHRI P.. GOVINDA 
MENON): No. Sir. Election Symbols are 
not allotted by Government, but by the 
Returning Officers under directions issued 
by the Election Commission.] 

MANAGING   AGENTS   OF      T.I.S.   CO.      
AND U.S.   CO. 

*28. SHRI MAHAVIR TYAGI : 
Will the Minister of INDUSTRIAL 
DEVELOPMENT, INTERNAL 
TRADE AND COMPANY AFFAIRS 
be pleased to state : 

(a) whether it is a fact that after the 
termination of the Managing Agency 
system, the Directors of the Tata Iron and 
Steel Company and the Indian Iron and Steel 
Company have given extra remuneration in 
some shape or form to their old Managing 
Agents or their nominees which was not 
being given before the termination of the 
Managing Agency system; and 

<b) if so, how much amount and in what 
form has been given to each of them and 
how do these amounts compare with the 
payments made to the Managing Agents in 
the past? 

] English translation. 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT, INTERNAL 
TRADE AND COMPANY AFFAIRS (SHRl 
FAKHRUDDIN ALI AHMED) : (a) The Tata 
Iron &. Steel Company has submitted 
applications for the appointment of one 
Managing Director and two Whole-time 
Directors and the payment of commission to 
the other Directors of the company at 1% of 
the net profits, and these proposals have been 
approved by the shareholders of the company. 
The applications of the company are under 
consideration. Tata Iron & Steel Company has 
not made any other arrangement with the 
former Managing Agents. The Indian Iron & 
Steel Company by Resolution of the Board of 
Directors dated the 17th March, 1970 
appointed M/s. Martin Burn Ltd. its erstwhile 
Managing Agents as "Secretaries" to the com-
pany on monthly remuneration of Rs. 12,500 
for a period of 5 years for performing various 
duties. By another resolution of the Board of 
Directors, a committee of Directors consisting 
of three Directors is to be formed with a view 
to carry on the day-to-day operations of the 
company's affairs and each of the members of 
the committee will be paid by way of 
remuneration for his services a sum of Rs. 100 
for each meeting of the committee attended by 
him. 
(b) The Managing Agents of Tata 
iron & Steel Company were receiving 
commission of Rs. 45 lakhs per annum 
as their remuneration as Managing 
Agents of the company. The amount 
proposed to be paid to the Managing 
Director/Whole-time Directors and 
other Directors of the company will be 
about Rs. 9 lakhs per annum. The 
Managing Agents of Indian Iron & 
Steel Company were paid Rs. 31,07,609 
as their commission for the year endini> 
March, 1969, Rs. 9,74,776 for the 
year 1968 and Rs.. 30,66,420 for the 
year 1967. The amount, which is now 
proposed to be paid to the "Secretaries" 
and the other Directors of the company, 
would be less than the amount which 
the company was paying to its Ex- 
Managing Agents. • 
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'•[.RAILWAY   ".   ME   TABLES    IN    
HINDI 

♦29. SHRI  I.  P. YADAV : 
SHRI   IAN SINGH VARMA : 

Will the Minister of RAILWAYS be 
pleased to sta 

(a) whether it is a fact that the Railway 
Time Tables in English and Hindi were rut 
released simultaneously by the Rai vays in the 
beginning of April this yeai end the Time 
Table in Hindi did not airive in the market till 
the 6th April, 1970; and 

(b) if so, t e reasons for the delay in 
releasing th, Time Tables in Hindi ?] 

 

+[?HE M^ ISTER OF RAILWAYS (SHRI 
GULZ\RILAL NANDA): (a) April. 1970 is 
ue of English and Hindi Time Tables -ould 
not be released simultaneously. On three 
Railways, Hindi Time Tables were made 
available, at important stations in the last 
week of March, 19'9, and on four Railways 
by 3-4-1970. 

j-[    ] English   [ranslation. 

(b) Railways are being advised to ensure 
that Hindi Time Tables are issued 
simultaneously along with the English Time 
Tables.] 

INDUSTRIAL ENTERPRISES ON 
EITHER SIDE OF RIVER BHAGIRATHI 

*30. SHRI SASANKASEKHAR 
SANYAL: Will the Minister of IN-
DUSTRIAL DEVELOPMENT, INTERNAL 
TRADE AND COMPANY AFFAIRS be 
pleased to state: 

(a) whether Government have formulated 
any comprehensive scheme showing 
industrial enterprises (short and long term) to 
be set up on either side of the river Bhagirathi 
from Farak-ka  to Calcutta;  and 

(b) if so, the details thereof? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT, INTERNAL 
TRADE AND COMPANY AFFAIRS (SHRI 
FAKHRUDDIN ALI AHMED): (a) and (b) 
The Central Government have not formulated 
any such scheme. The State Government have 
intimated that they envisaged the need for 
chalking out a programme of development of 
industries in the Farakka region towards the 
end of the Fourth Plan after the Farakka 
Barrage Project has been completed. 

BOKARO  STEEL   PLANT 

1. SHRI SURAJ PRASAD: Will the 
Minister of STEEL AND HEAVY 
ENGINEERING be pleased to state: 

(a) the requirements of equipment, 
structurals and refractories for the Bokaro 
Steel  Plant;  and 

(b) the percentage of requirement met 
locally and with the assistance of Soviet 
Union? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF STEEL AND HEAVY 
ENGINEERING (SHRI MOHD. SHAFI 
QURESHI) : (a) and (b) The required 
information for the first stage of the Plant for 
establishing a capacity of 1.7 million tonnes 
of ingot steel is given below :— 


